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PopPy CULTIVATION .

*280. Shri Hem Raj: (a) Will the
Minister of Finance be pleased to
state whether it is a fact that the cul-
tivation of poppy has been stopped in
the Himachal Pradesh?

(b) If so, do Government propose to
give some subsidy to the people of
that State?

(c) Have the Central Government
received any request from the Hima-
chal Prade3h Government for the
grant of such a subsidy?

The Deputy Minister of Finance
(Shri A. C. Guha): (a) The cultiva-
tion of poppy in Himachal Pradesh
has not yet been stopped, but is
being progressively reduced in agree-
ment with the Government of that
State.

(b) and (c¢). The State Govern-
ment, who had raised the question of
a subsidy to the cultivators at the
time of discussion of restriction of
poppy cultivation in the State, were
asked to submit concrete proposals in
this regard in writing for detailed
examination, but no such proposals
have been received so far.

Shri Hem Raj: Is it not a fact that
the agriculturists of this hilly region
where no other crop can be grown
will be ruined by the stoppage of
this cash crop?

Shri A. C. Guha: That is, to some
extent, true. That is why the Cen-
tral Government have asked the
State Government to submit a scheme
for subsidy or anything that could
be done for an alternative crop. As
yet, the State Government has not
given any proposal.

ArMY MepIcAL CORPS

*281. Shri R. N. Singh: Will the Min-
ister of Defence be pleased to state:

(a) whether the terms and condi-
tions of the reserve officers of Army
Medical Corps have been examined;
and

(b) if so, whether these have been
finalised?
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The Deputy Minister of Defence:
(Sardar Majithia): (a) and (b). It
is hoped to finalise the terms and
conditions of the reserve officers of -
the Army Medical Corps by the end
of May this year.
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Sardar Majithia: There are no de-
mands in the army. It is the Gov-
ernment itself which decides what.
conditions they ought to be governed
by.

The Minister of Defence Organisa-
tion (Shri Tyagi): May I add that in
the army there are no demands as-
there are in trade unions. Army
cases are discussed on their merits
and decided by the Government.

Shri T. N. Singh: May I know if -
any representations had been made -
in this behalf and what the nature
of the representations was?

Shri Tyagi: From the Army Head-
quarters representation was made to -
the Government requesting them to -
consider if the Government could
give them some kind of increased
gratuity or pensions after retirement.
That is the demand that the Army
Headquarters put up. It may not be -
mistaken with a demand from the -
officers.

Shri Velayudhan: What is it then?

Mr. Speaker: Order, order. Next
question,

Book ScaANDAL ENQUIRY COMMITTER,
PEPSU

*282. Shri Ram Dass: Will the Min-
ister of Stateg be pleased to state:

(a) whether it is a fact that a Book
Scandal Enquiry Committee was ap-
pointed in P.EP.S.U.; and

(b) it so, what are the important
findings of this Committee?

The Minister of Home Affairs and’
States (Dr. Katju): (a) Yes.
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(b) The Committee’s report is still
- awaited.

Shri Ram Dass: May I know the
proportion of official and non-official
members of this Committee?

Dr. Katju: I want notice.

Sardar Hukam Singh: Is it a fact
‘that the enquiry has already been
-completed and the report requires
- only to be signed when the president
died, and a new president was ap-
pointed and may I know whether he
has signed that report or not?

Dr. Katju: I am indebted to the
hon. Member for the information
‘that he has given. A new president
was appointed. Whether he thought
fit to adopt the report drafted by
his late lamented predecessor or
wanted to investigate the thing, I
~cannot say.

Sardar Hukam Singh: May I know
whether he has made any further
-enquiry since he was appointed?

Dr. Katju: I want notice of this
«question also.

Mr. Speaker: Next question.

Sardar Hukam Singh: May I know
-what is the....

Mr. Speaker: I am going to the
next question.
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The Deputy Minister of Home
Affairs (Shri Datar): The informa-
tion is being collected and will be
placed on the Table of the House in
.due course.
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The Parliamentary Secretary to the
Minister of Finance (Shri B. R.
Bhagat): A statement giving the
required information is placed on the
Table of the House. [See Appendix
I, annexure No. 55.]
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